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AHMEDABAD | WEDNESDAY, 6 DECEMBER 2023

PUBLIC NOTICE
In the Reg. Dist. Vadodara, Sub Dist. Vadodara, Mouje Village Nagarwada, land
bearing R S No. 54/2, 77/2, 88/2, T P Scheme No. 9, Final Plot Nos. 250, 244,
273, 163 paiki Final Plot No. 270 paiki, C S No. 94P, 95P, 92P whereof a
scheme titled as Monali Society No.4 is situate consist of Sub Plot No. 17 and
Original Reg. Sale Deed No.9207 dated 01.10.1997 (New Reg. No.1658, dated
22.02.2001) along with Registraton Receipt of previous owner Dilipbhai
Prabhudas Patel which is lost/misplaced by present owner Karunaben Ajitkumar
Joshi. Therefore in this case, if any Individiaul, Bank or any Financial Institution
has its charge, right or lien on the said original title deeds or on property, then
within 07 days from the publication of this notice, may send their objections
along with the supportive evidence. If not sent within given period of time, then
my client will initiate further proceedings and to get title clearance certificate.
Date - 06-12-2023. Under the instruction form the client.

ASESH D. PANDYA (ADVOCATE-NOTARY)
30, Muktanand Society, Karelibaug, Vadodara. (M) 9427443845

PUNJAB STATE POWER CORPORATION LIMITED
(Regd. Office PSEB Head Office, The Mall Patiala

Corporate Identification Number (CIN): U40109PB2010SGC033813
Website: www.pspcl.in Mobile No. 96461-55525

E-Tender Enq. No. 7490/P-3/EMP-12496 dated 30.11.2023
Dy.Chief Engineer/ Headquarter (Procurement Cell-3) GGSSTP,

Roopnagar invites E-Tender ID No. 2023_POWER_113290_1 for the
Procurement of Spares for DM Plants Stage-II & III at GGSSTP Rupnagar.
For detailed NIT & Tender Specification please refer to
https://eproc.punjab.gov.in from 01.12.23/ 04.00 PM onwards.
Note:- Corrigendum and amendments, if any, will be published online at
https://eproc.punjab.gov.in.
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